NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 23.09.2025 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1. | Comp App (AT) (CH) State Bank of India Mr. K
(Ins) No. 462/2025 Vs Chandrasekaran
For Stay IDBI Bank Ltd & 3 Ors
IA No. 1317/2025
For Urgent Hearing
IA No. 1318/2025
2. | Comp App (AT) (CH) T Johnson & 2 Ors. Mr.K Pawan Jhabakh
(Ins) No. 466/2025 Vs
For Stay R. Venkatakrishnan
IA No. 1326/2025 Liquidator of the
For Condone Delay Corporate Debtor,
IA No. 1327/2025 St. John Freight
Systems Ltd
3. | Comp App (AT) (CH) D R Balakrishna Raja Mr. BSV Prakash
(Ins) No. 467/2025 Personal Guarantor, Kumar
For Additional Docs BKR Hotels & Resorts
IA No. 1328/2025 Pvt Ltd
For Stay Vs
IA No. 1329/2025 B Mekala, RP of DR
Balakrishna Raja &
2 Ors
4. | Comp App (AT) (CH) Superintending Engineer | Mr. ST Raja
(Ins) No. 394/2025 Pudukkottai Electricity
For Stay Distribution Circle
IA No. 1146/2025 Tamil Nadu Power
Distribution Corporation
Ltd & 2 Ors
Vs
Suriyabalaji Steels
Pvt Ltd., Rep by its
Liquidator
MS Viswanathan



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Defective Cases

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
5. | Comp App (AT) (CH) Shareholders of Mr. VK Sajith
(Ins) No. 463/2025 Manjeera Constructions
Delay in refiling Ltd
IA No. 1319/2025 Vs
For Exemption Manjeera
IA No. 1320/2025 Constructions Ltd &
7 Ors
(With defects)
For Orders
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
6. | IA No. 1298/2025 Canara Bank Mr. ML Ganesh Mr. Ravi Rajagopalan
(For substitution) Vs R1
in Nitin Vishwanath
Comp App (AT) (CH) Panchal, RP of Galada
(Ins) No. 131/2023 Power and
Telecommunication Ltd
& 7 Ors.
7. | IANo. 1164/2025 M Lalitha Mr. Vinay Mathew
(For Condone Delay) Vs Joseph
In K Parameswaran Nair
Comp App (AT) (CH) RP, Samson and Sons
(Ins) No. 252/2025 Builders & Developers
Delay in refiling Pvt Ltd & Anr
IA No. 1165/2025
8. | TA (AT) No. 185/2021 Bank Of Baroda Ms. Praveena Gautam | Mr. Pranava Charan
(Comp App (AT) (Ins) Vs
No. 74/2021) Lanco Kondapalli Power
Ltd.

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
9. | Comp App (AT) (CH) Dr. Goli Nagasaina Rao Mr.Arvind Rajagopal Mr. Prabha Prasad R1
(Ins) No. 375/2024 Suspended Director of Mr. Pranava Charan
For Stay Mangalagiri Textile Mills R2
IA No. 1025/2024 Pvt Ltd
Vs
Mangalagiri Textile Mills
Pvt Ltd., Rep by Its IRP,
Immaneni Eswara Rao &
Anr.
10. | Comp App (AT) (CH) Malakondaiah Pavuluri Mr. TK Bhaskar Mr. Avinash Krishnan

No. 67/2025
For Stay
IA No. 695/2025

& 2 Ors.
Vs
Aarush Building
Materials Pvt Ltd &
3 Ors

WITH

Ravi R3
Ms. Priyadarshini
Natarajan R4




11. | Comp App (AT) (CH) Marri Venugopal Mr. Avinash Krishnan
No. 106/2025 Vs Ravi
For Stay Aarush Building
IA No. 1183/2025 Materials Pvt Ltd &
5 Ors
12. | Comp App (AT) (CH) George Ittan Mr. Philip Mathew

No. 103/2025

Vs

Munnar Ridgetree
Residences Pvt Ltd &
6 Ors

13.

Comp App (AT) (CH)
(Ins) No. 221/2025
For Exemption

IA No. 620/2025
For Stay

IA No. 621/2025

Assistant Commissioner
of Commercial Taxes &
Anr
Vs
Sai Ramesh Kanuparthi,
RP of Gayatri Projects
Ltd.

WITH

. Sandeep Huilgol

Mr.

Varun Srinivasan

14.

Comp App (AT) (CH)
(Ins) No. 223/2025
For Stay

IA No. 626/2025

Assistant Commissioner
of Commercial Taxes &
Anr

Vs

Sai Ramesh Kanuparthi,
RP of Gayatri Projects
Ltd.

. Sandeep Huilgol

Mr.

Varun Srinivasan

15.

Comp App (AT) (CH)
(Ins) No. 267/2025
For Stay

IA No. 767/2025

RK Distilleries Pvt Ltd
Vs
Sreenivasa Rao
Ravinuthala, The RP of
Nadhi Bio Products Pvt
Ltd

WITH

. Nishitha B

. Shabbeer Ahmed

16.

Comp App (AT) (CH)
(Ins) No. 268/2025

BRK Spirits
Vs
Sreenivasa Rao
Ravinuthala, The RP of
Nadhi Bio Products Pvt
Ltd

WITH

. Nishitha B

. Shabbeer Ahmed

17.

Comp App (AT) (CH)
(Ins) No. 269/2025

Single Malt Spirits India
Pvt Ltd
Vs
Sreenivasa Rao
Ravinuthala, The RP of
Nadhi Bio Products Pvt
Ltd

WITH

. Nishitha B

. Shabbeer Ahmed

18.

Comp App (AT) (CH)
(Ins) No. 270/2025

GSB and Co. LLP
Vs
Sreenivasa Rao
Ravinuthala, The RP of
Nadhi Bio Products Pvt
Ltd

WITH

. Nishitha B

. Shabbeer Ahmed

19.

Comp App (AT) (CH)
(Ins) No. 359/2025
For Additional Docs
IA No. 1075/2025
For Exemption

IA No. 1076/2025

Mahalakshmi
Enterprises

Vs

Nadhi Bio Products Pvt
Ltd, Rep by its RP,
Srinivasa Rao
Ravinuthala

. VVSN Raju




20.

Comp App (AT) (CH)
(Ins) No. 387/2025
For Stay

IA No. 1133/2025
For Exemption

IA No. 1134/2025

Trinox Infrastructure
and Developers Pvt Ltd
(Successful Resolution
Applicant)

Vs

B Vinod Kumar
Assistant Commissioner
(State Tax) & 2 Ors.

Mr. VVSN Raju

21. | Comp App (AT) (CH) Jasbir Kaur Mr. S Gokul
(Ins) No. 411/2025 Vs
For Stay Chandrasekhar
IA No. 1170/2025 Sagutoor, RP of Vimala
Joseph Raj & Anr.
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
22. | TA (AT) No. 51/2021 Spectrum Power Mr. Anando Mr. Rahul
(Comp App (AT) No. Generation Ltd & 3 Ors. | Mukherjee Unnikrishnan- R2b,
102/2019 Vs R2c
For Stay M Kishan Rao & 42 Ors Mr. Yogesh K. Jagia
IA No. 1425/2019) R1, R2a, R2d, R5- R10
WITH
23. | TA (AT) No. 52/2021 M Kishan Rao & 9 Ors Mr. Yogesh K Jagia Mr. Anando Mukherjee
(Comp App (AT) No. Vs Mr. Rahul
137/2019 Spectrum Power Unnikrishnan
For Stay Generation Ltd & 37 Ors | Mr. Krishna Dev
IA No. 1767/2019)
24. | TA (AT) No. 278/2021 Manjunath Dasappa & Ms. Priyanka Varma Mr. TK Bhaskar
(Comp App (AT) No. Anr.
67/2020) Vs
IA No. 984/2025 TransGlobal Power Ltd.
& 4 Ors.
25. | TA (AT) No. 257/2021 Acme Chem Ltd & Anr. Mr. Ravi Rajagopalan | Ms. Abilasha
(Comp App (AT) (Ins) Vs Sharavath R1 R4
30/2021 Grove Ltd. & 3 Ors. Mr. T Ravichandran R2
For Exemption Mr. PV Dinesh-R3
IA No. 71/2021
For Stay
IA No. 72/2021)
26. | Comp App (AT) (CH) Anjana Sanghi & 2 Ors Ms. Preeti Mohan Mr. Yogesh Kumar
No. 56/2021 Vs Mr. Y Suryanarayana | Jagia- R2 R3 R5 R6
For Stay KMS Constructions Pvt. Mr. Sriram
IA No. 654/2021 Ltd. & 11 Ors. Venkatavaradan R7
Interim Injunction Mr.A Chakravarthy
IA No. 103 & 104/2023 Mudiraj- R11
27. | Comp App (AT) (CH) Prakash Balasundaram Mr. Vadiraj Anirudh Mr. Anant Merathia R1
(Ins) No. 182/2021 & 9 Ors Mr. Naman Jhabakh
Leave to file Vs R3
IA No. 369/2021 Shivadutt Bannanje, RP,
For Exemption Fortuna Urbanscape Pvt
IA No. 367/2021 Ltd & 2 Ors.
WITH
28. | Comp App (AT) (CH) Prakash Balasundaram Mr. Vadiraj Anirudh Mr. Anant Merathia R1
(Ins) No. 183/2021 & 9 Ors
Vs

Shivdutt Bananje, RP,
Fortuna Urbanscape Pvt
Ltd & 37 Ors




29.

Comp App (AT) (CH)
(Ins) No. 303/2021

Pradeep Kumar & 52
Ors.

Vs

Rajendran, RP of Bristo
Foods Pt. Ltd. & 3 Ors

Mr. Philip Mathew

Mr. Vinod PV- R1
Mr. Sankar P Panicker
R2, R4

30. | Comp App (AT) (CH) Servocraft HR Solution Mr. Manuel Anand Gupta & Ravi — R1- R3
No. 08/2022 Pvt Ltd & 3 Ors
Vs
M G Helen & 3 Ors.
31. | Comp App (AT) (CH) Ayesha Hadi Ali & 8 Ors. | Mr. Kiran Kumar Mr. V Venkata Rami

No. 116/2022
For Stay
IA No. 1070/2022

Vs
Rizwana Anjum & 2 Ors.
WITH

Kondaparthy
Mr. Vinay Babu
Gade, PCS

Reddy- R1
Mr. Ramaswamy
Meyyappan- R2

32.

Comp App (AT) (CH)
No. 117/2022

For Stay

IA No. 1071/2022

Habeeb Umer Hadi Ali &
8 Ors.
Vs
Mohammed Abdul
Raheem Abdul Azeem &
2 Ors.

WITH

Mr. Kiran Kumar
Kondaparthy

Mr. Vinay Babu
Gade, PCS

Mr. V Venkata Rami
Reddy- R1

Mr. Ramaswamy
Meyyappan- R2

33.

Comp App (AT) (CH)
No. 118/2022

For Stay

IA No. 1072/2022

Huda Baghdadi & 8 Ors
Vs
Fakhruddin Mohammed
& 7 Ors.

WITH

Mr. Kiran Kumar
Kondaparthy

Mr. Vinay Babu
Gade, PCS

Mr. V Venkata Rami
Reddy- R1

Mr. Ramaswamy
Meyyappan- R2

34.

Comp App (AT) (CH)
No. 119/2022

For Stay

IA No. 1073/2022

Abdul Rahman Hadi Ali
& 8 Ors.
Vs
Mohammed Iftekaruddin
& 2 Ors.

WITH

Mr. Kiran Kumar
Kondaparthy

Mr. Vinay Babu
Gade, PCS

Mr. V Venkata Rami
Reddy- R1

Mr. Ramaswamy
Meyyappan- R2

35.

Comp App (AT) (CH)
No. 120/2022

For Stay

IA No. 1074 /2022

Habeeb Umer Hadi Ali &
8 Ors.
Vs Mohammed Ziauddin
Nayyar & 2 Ors.

WITH

Mr. Kiran Kumar
Kondaparthy

Mr. Vinay Babu
Gade, PCS

Mr. V Venkata Rami
Reddy- R1

Mr. Ramaswamy
Meyyappan- R2

36.

Comp App (AT) (CH)
No. 121/2022

For Stay

IA No. 1075/2022

Habib Abdul Razzaq
Hadi Ali Albaghdadi & 8
Ors.
Vs
Waheeduddin Azmi & 2
Ors

WITH

Mr. Kiran Kumar
Kondaparthy

Mr. Vinay Babu
Gade, PCS

Mr. V Venkata Rami
Reddy- R1

Mr. Ramaswamy
Meyyappan- R2

37.

Comp App (AT) (CH)
No. 122/2022

For Stay

IA No. 1076/2022

Ayesha Hadi Ali & 8 Ors
Vs
Mohammed Abdul
Azeem & 2 Ors.

WITH

Mr. Kiran Kumar
Kondaparthy

Mr. Vinay Babu
Gade, PCS

Mr. V Venkata Rami
Reddy- R1

Mr. Ramaswamy
Meyyappan- R2

38.

Comp App (AT) (CH)
No. 123/2022

For Stay

IA No.1077 /2022

Habib Abdul Razzaq
Hadi Ali Albaghdadi & 8
Ors.

Vs

Mohammed Abdul
Kareem & 2 Ors.

Mr. Kiran Kumar
Kondaparthy

Mr. Vinay Babu
Gade, PCS

Mr. V Venkata Rami
Reddy- R1

Mr. Ramaswamy
Meyyappan- R2




39.

Comp App (AT) (CH)
No. 89/2023

For Stay

IA No. 1125/2023

Abdul Rahman Hadi Ali
& 4 Ors.

Vs

Mohammed
Imtiyazuddin & 22 Ors

Mr. Kiran Kumar
Kondaparthy

Mr. Vinay Babu
Gade, PCS

Mr. TK Bhaskar-R1
Mr. Y Suryanarayana
R2

Mr. V Venkata Rami
Reddy- R5, R19-R23
Mr. Ch. Veeraneyulu,
PCS R9

Mr. Naresh Kumar
Sangam- R14-R18

40.

Comp App (AT) (CH)
(Ins) No. 348/2022
For Exemption

IA No. 779/2022
For Stay

IA No. 781/2022

Industrial Venture
Capital Ltd

Vs

MV Gangadharan,
Member of the
Monitoring Committee &
Former RP of Neptune
Inflatables Ltd & Anr

Mr. Abhishek Raman

Mr. AG
Sathyanarayana R1
Mr.Rohan Rajasekaran
-R2

WITH
41. | Comp App (AT) (CH) VGP Finances Ltd. Shivakumar& Suresh | Mr. AG
(Ins) No. 372/2022 Vs Sathyanarayana R1
For Exemption Mudappalur Varieth Mr. Rohan

IA No. 872/2022
For Stay
IA No. 873/2022

Gangadharan, RP of
Neptune Inflatables Ltd
& Anr.

WITH

Rajasekaran- R2

42.

Comp App (AT) (CH)
(Ins) No. 295/2023
For Stay

IA No. 910/2023

Amrex Marketing Pvt Ltd
Vs

Mudappalur Varieth
Gangadharan, Erstwhile
RP of Neptune
Inflatables Ltd. & Anr

Ms. Niharika
Ahluwalia

Mr.AG Sathyanarayana
R1 Mr.Rohan
Rajasekaran - R2

43. | Comp App (AT) (CH) Guduru Mr. Y Suryanarayana | Mr. VVSN Raju-R1
(Ins) No. 196/2023 Sivaramakrishna Mr. Amir Bavani R2
Vs
Rajesh Chillale
Liquidator of OM
Shakthi Renergies Ltd. &
Anr.
44, | Comp App (AT) (CH) Hippocampus Infotech Mr. Arun Karthik Mr. M Gopikrishnan
(Ins) No. 324/2023 Pvt Ltd Mohan Nambiar
For Stay Vs
IA No. 986/2023 Kerala State Electronics
For Exemption Development
IA No. 988 & 989/2023 | Corporation Ltd
45. | Comp App (AT) (CH) PRG Buildcon India Pvt Mr. CV Shailandhran | Mr. Abhishek

(Ins) No. 433/2023
For Exemption

IA No.1334 &
1335/2023

Ltd

Vs

Riddhima Estates Pvt
Ltd

Mr. Jerin Asher Sojan

Jenasenan




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
4. Detailed instructions for joining video conferencing are made available at: https:/nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
5. The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com
Copy to: By the order of Hon’ble Member (Judicial)

ISk

Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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